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This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 28/09/2025 at 00:44:51

IN THE HIGH COURT OF DELHI AT NEW DELHI
O.M.P.(EFA)(COMM.) 4/2024 & EX.APPL.(OS) 93/2024
EX.APPL.(OS) 325/2024, EX.APPL.(OS) 339/2024, EX.APPL.(OS)
536/2024
UNIC MEMORY TECHNOLOGY HONG KONG LIMITED
..... Decree Holder
Through:

VErsus

HARI OM RAI & ORS.
..... Judgement Debtor
Through:  Mr. Abhay Rg Verma, Mr. Arjun
Rekhi, Mr. Anshay Dhatwalia, Mr. Kush

Srivastava, Advs.

CORAM:

HON'BLE MR. JUSTICE JASMEET SINGH
ORDER
07.05.2024

List on 23.07.2024.

JASMEET SINGH, J
MAY 7, 2024/ (MS)

Click hereto check corrigendum, if any




